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NOTICE

NOTICE is hereby given that the Certificate(s) for Equity100 Shares face value
Rs.10/- Dist. Nos. 1075642-691 & 8224895-944 Of ABBOTT INDIA LTD.
Standing in the name(s) of Anna Ittira Davis & Ittira Davis Poonollil has/
have been lost or mislaid and the undersigned has/have applied to the Company
to issue duplicate Certificate(s) for the said shares. Any person who has a
claim in respect of the said shares should lodge such claim with the Company
at its Registered Office. ABBOTT INDIA LTD, 3-4 CORPORATE PARK,
SION-TROMBAY ROAD, MUMBAI - 400 071. within one month from this date
else the company will proceed to issue duplicate Certificate(s).
Name(s) of Shareholder(s)
Annal lttira Davis

Date 10/07/2025 Ittira Davis Poonollil
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Public Trusts Registration Office,
Greater Mumbai Region
Address: Public Trust Registration Office, GBR,
1st Floor, Sasmira Building, Sasmira Road, Worli, Mumbai- 400 030.
Public Notice

Service Request Number: GBR/01835/18/25
Inquiry/case No.: ACC/X/572/2025
Name of the Trust: ADHIKAR SOCIAL FOUNDATION
Address of the Trust: Office No.1, Opp Post Office, Near Ashish Cenema,
Chembur, Mahul Road, Mumbai.
Name of the Applicant: NILESH PRAKASH BHOSLE
To
All Concerned having interest

Whereas in the above application under section 19 of the Maharashtra
Public Trust Act 1950, an enquiry is to be made under section 19 of the said
Act, on the following points by the Asst. Charity Commissioner, Greater
Mumbai Region.

1. Whether a Trust in the respect of the above exists and whether such Trust
is a public Trust?
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2. Whether any of the following properties are the properties of such Trust?
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CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT WITH RESPECT TO
THE OPEN OFFER TO THE PUBLIC SHAREHOLDERS OF

SAYAJI HOTELS (INDORE) LIMITED
(FORMERLY KNOWN AS SAYAJI HOTELS (VADODARA) LIMITED)
Corporate Identification Number: L55209TN2018PLC122598
Registered Office: (C2/F1), in Siva Vel Apartment, No. 2 Alagappa Nagar, Zamin Pallavaram, Chennai, Tamil Nadu 600 117, India.
Tel. No.: +91 44 2987 1174; Email: cs@shilindore.com; Web: www.shilindore.com

REGULATIONS").

. Movable Property ? é g fo Ié‘a’{tg; /[
TR IQ o _I |S1R [ Property Dg;\as”; S— [ Estimated Value — I ﬁrcmwga'é . 7 &
e fetfesernd : fgTeR: 20.06.203% TeTeteh o ot afea
@Taﬁ?vr aﬁ Value of Movable Property : Rs. 1000/- Only
. | ble P t (In Words Rs. One Thousand Only)
ﬁ ﬂ mmovable Property
SR [ Town Or [CS or Municipal | Area | Assessment Or | Tenure or | Estimated @aEK ﬁ‘r;@_‘ﬂ:r |Q2]Ic'é| %ﬁé@,’
e T NO| Village | Or Survey No. Judiciary Nature Value ullli REALTY LTD. HOTIE: TH09 90T R 42 TERH00034
1 NIL NIL NIL NIL NIL 0.00 Aiquitpa Frafera: 30, HerRE WA AW, T M RS dip, Sipg [he, GaE-800099
HSDIC éilz 1 fe g Value of Inmovable Property : Rs. 0/- Only (In Words Rs. Only) R.033-330R849, R WWW.Simplex-group.com,
aHR éwﬁ a?ﬂ- This is to call upon you to submit your objections or any evidences if any, §-rerinvestors@simplex-group.com,
. at the above office address within 30 days from the date of publication of this
msn—_f notice in written. If not received anything within given period, the inquiry 99?&31'@35@13@@*@
would be completed & necessary orders will be passed. If no objections are T FSATLROT FHT:

received within the stipulated time then further inquiry would be completed
and necessary orders will be passed.
This notice given under my hand and seal of the Office on this date 03/07/2025.

Sd/-
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Superintendent
Public Trusts Registration Office,
Public Trusts Registration Office,
Greater Mumbai Region

Greater Mumbai Region
Address: Public Trust Registration Office, GB
1st Floor, Sasmira Building, Sasmira Road, Worli, Mumbal 400 030.

oIeh aﬁ i 311% Public Notice
% dRaR g9 3{% Service Request Number: GBR/01828/18/25
% Inquiry/case No.: ACC/X/571/2025
3iTfor #xer ﬁ Name of the Trust: PRAKASH BHOSLE FOUNDATION
3Tar Sfftam anfor Address of the Trust: Office No.1, Opp. Post Office, Near Ashish Cenema

Chembur, Mahul Road, Mumbai.
Name of the Applicant: NILESH PRAKASH BHOSLE

To
aa'@ﬁ% aﬂ?r All Concerned having interest
m m 3 Whereas in the above application under section 19 of the Maharashtra
. SITFeTeT Public Trust Act 1950, an enquiry is to be made under section 19 of the said

ﬁﬁﬂ%ﬁﬂ?ﬁ Qﬂ?‘ﬂ'Q(_"IT Act, on the following points by the Asst. Charity Commissioner, Greater
Mumbai Region.
a'u'qm a'u'an ;ﬁqﬁ' 1. Whether a Trust in the respect of the above exists and whether such Trust

is a public Trust?
2. Whether any of the following properties are the properties of such Trust?

Movable Property
[ SR [ Property Details

Tt 3R, TR

[ Estimated Value |

ITEJ&T STl ﬁf@?{ [ CASH IN HAND 1000.00 |
'leaT Value of Movable Property : Rs. 1000/- Only
4, aa'sﬂ'w&f 3 (In Words Rs. One Thousand Only)
ﬂ % f Immovable Property
SR | Town Or |CS or Municipal | Area | Assessment Or | Tenure or | Estimated
%m RAEATIATAT NO| Village | Or Survey No. Judiciary Nature Value
ﬁ % 1 NIL NIL NIL NIL NIL 0.00
Acc aﬁ 3 Value of Immovable Property : Rs. 0/- Only (In Words Rs. Only)
ﬂfaT TZUTd ﬂ%ﬁ This is to call upon you to submit your objections or any evidences if any,
3 3 éa’ at the above office address within 30 days from the date of publication of this
SR HTI"E’]T HTSTOAT Tf notice in written. If not received anything within given period, the inquiry
would be completed & necessary orders will be passed. If no objections are
ST 7‘|'|_€'T‘|' xR %f received within the stipulated time then further inquiry would be completed

and necessary orders will be passed.
This notice given under my hand and seal of the Office on this date 03/07/2025.

Sd/-

TEGHED ITTATeT
AHA B R
.

Superintendent
Public Trusts Registration Office,
Greater Mumbai Region
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released onApril 07,2025.

1.Revised Schedule of Activities:

OPEN OFFER (“THE OFFER”) FOR ACQUISITION OF UPTO0 7,92,118 (SEVEN LAKH NINETY TWO THOUSAND ONE HUNDRED
AND EIGHTEEN ONLY) EQUITY SHARES OF FACE VALUE OFX 10 REPRESENTING 26% OF EQUITY SHARE CAPITAL (“OPEN
OFFER SHARES”) OF THE SAYAJI HOTELS (INDORE) LIMITED (“SHIL” OR “THE TARGET COMPANY”) FROM THE
SHAREHOLDERS IN CASH AT A PRICE OF X 1,250 PER EQUITY SHARE (“OFFER PRICE”) IN CASH BY CENTURY 21
OFFICESPACE PRIVATE LIMITED (“ACQUIRER”) ALONG WITH PERSONS ACTING IN CONCERT (“PAC”), NAMELY CENTURY
21 TOWN PLANNERS PRIVATE LIMITED (“PAC 1”), M.P. ENTERTAINMENT AND DEVELOPERS PRIVATE LIMITED (“PAC 2”)
AND PRINT SOLUTIONS PRIVATE LIMITED (“PAC 3”) (PAC 1, PAC 2AND PAC 3 ARE JOINTLY REFERRED TO AS THE “PACS”)
PURSUANT TOAND IN COMPLIANCE WITH REGULATION 3(1) AND 4 OF THE SECURITIES AND EXCHANGE BOARD OF INDIA
(SUBSTANTIAL ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011 AS AMENDED (“THE SEBI (SAST)

This Corrigendum to DPS dated July 11,2025 (“Corrigendum”) is being issued by Systematix Corporate Services Limited (‘Manager to
the Offer”), for and on behalf of the Acquirer and the PACs in the newspapers namely, the Financial Express (English daily), Jansatta
(Hindi Daily), Mumbai edition of Mumbai Lakshadeep (Marathi Daily), Chennai Edition of Madrasmani (Tamil Daily) in which DPS was

This Corrigendum should be read in continuation with and in conjunction with (a) Public Announcement dated March 28, 2025 (“PA”); (b)
Detailed Public Statement dated April 07,2025 (‘DPS"); and (c) Draft letter of offer dated April 16, 2025 (‘DLOF”).
Capitalised terms used but not defined in this Corrigendum shall have the same meaning assigned to them in the DPS. The Manager to
the Offer has received SEBI Observations Letter dated July 09, 2025 (“SEBI Observations Letter”) on the DLOF.
The Public Shareholders are requested to note the following changes/amendments to the DPS and in relation to the Open Offer pursuant
toreceipt of the SEBI Observations Letter post filing of DLOF with SEBI:

The public shareholders are requested to kindly note following revisions in the Schedule of activities relating to the Offer:

ACTIVITY Schedule Disclosed in DLOF Revised Schedule
(Day and Date)"” (Day and Date)
Date of the PA Friday, March 28, 2025 Friday, March 28, 2025

Date of publication of this DPS

Monday, April 07, 2025

Monday, April 07, 2025

Last date of filing Draft Letter of Offer (DLOF) with SEBI

Wednesday, April 16, 2025

Wednesday, April 16, 2025

Last date for a Competitive Bid / Offer

(2)

Friday, May 02, 2025

Friday, May 02, 2025

Identified Date"

Wednesday, May 14, 2025

Friday, July 11, 2025

Last date by which the letter of offer ("LOF") is to be
dispatched to the Public Shareholders whose names appear
on the register of members on the Identified Date

Wednesday, May 21, 2025

Friday, July 18, 2025

Last date by which the committee of the independent
directors of the Target Company is required to give its
recommendation to the Public Shareholders for this Open Offer

Thursday, May 22, 2025

Wednesday, July 23, 2025

any increase in the Offer Size

Last date for upward revision of the Offer Price or

Tuesday, May 27, 2025

Thursday, July 24, 2025

Date of publication of offer opening public announcement
in the newspapers in which this DPS has been published

Tuesday, May 27, 2025

Thursday, July 24, 2025

("Offer Opening Date")

Date of commencement of the Tendering Period

Wednesday, May 28, 2025

Friday, July 25, 2025

Date of closure of the Tendering Period ("Offer Closing Date")

Tuesday, June 10, 2025

Thursday, August 07, 2025

shareholders

Last date for communicating the rejection /acceptance;
Completion of payment of consideration or refund to the

Tuesday, June 24, 2025

Friday, August 22, 2025

Last date for publication of post- Offer public announcemen
in the newspapers in which this DPS has been published

Tuesday, July 01, 2025

Monday, September 01, 2025

with SEBI

Submission of Final Report by the Manager to the Offer

Tuesday, July 01, 2025

Monday, September 01, 2025
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days from closure of the TP.

Target Company

upon completion of the Open Offer:

"The above timelines are indicative (prepared on the basis of timelines provided under the SEBI (SAST) Regulations) and are subject
to receipt of relevant approvals from various regulatory authorities and may have to be revised accordingly. Shareholders are
requestedto note that the Offer will be followed as per the revised schedule.
*There is no competing offer to this Offer.

*The Identified Date is only for the purpose of determining the Public Shareholders as on such date to whom the LOF would be sent. It
is clarified that all holders (registered or unregistered) of Equity Shares (except those who are excluded from the ambit of Public
Shareholders) are eligible to participate in the Open Offer at any time during the Tendering Period.

Note: Where last dates are mentioned for certain activities, such activities may happen on or before the respective last dates. Duly
Signed FOA and Transfer Deed(s) together with Share Certificate(s) in case of physical shares and duly signed FOA and delivery
instruction slip in case of dematerialized shares should be dispatched by Registered Post/ Courier or Hand Delivery to MUFG Intime
India Private Limited (‘Registrar to the Offer’) to arrive not later than 5:00 pm on or before Friday, May 23, 2025 i.e. within two working

2. Inclusion of additional Promoters and Promoter Group along with existing Promoter and Promoter Group members of the

The following entities as mentioned in the table below will also be the part of Promoters and Promoter Group of the Target Company

Sr. No. Name Category
1. Century 21 Officespace Private Limited Promoter
2. Century 21 Town Planners Private Limited Promoter
3. Gurjeet Singh Chhabra Promoter
4. M.P.Entertainment & Developers Private Limited Promoter Group
5. Print Solutions Private Limited Promoter Group
6. Prabjot Kaur Chhabra Promoter Group
7. Karan Singh Chhabra Promoter Group
8. Riya Chhabra Promoter Group

Except as detailed in this Corrigendum, all other terms and contents of the DPS and DLOF remain unchanged. Shareholders are

requested to note that copy of LOF shall be emailed/ dispatched on or before July 18, 2025.

The Acquirer and the PACs accept full responsibility for the information contained in this Corrigendum and shall be jointly and severally

responsible for the fulfillment of obligations under the SEBI (SAST) Regulations in respect of the Open Offer.

This Corrigendum will be available on the website of the Securities and Exchange Board of India at (www.sebi.gov.in) and BSE

(www.bseindia.com). For further details, please refer to the Letter of Offer.
ISSUED BY MANAGER TO THE OFFER ON BEHALF OF THE ACQUIRER AND THE PACs

Investments Re-defined

> W
SYSTEMATIX eI

SEBI Registration No. INM000004224

Email: ecm@systematixgroup.in;
Website: www.systematixgroup.in
Contact Person: Kuldeep Singh

Systematix Corporate Services Limited

The Capital, A-Wing, 6th Floor, No. 603-606, Plot No. C-70, G-Block, Bandra-
Kurla Complex (BKC), Bandra (East), Mumbai 400 051, Maharashtra, India.
Telephone: +91-22-6704 8000; Facsimile: +91 22 6704 8022

Sd/-
Century 21 Officespace
Private Limited (Acquirer)

Date: July 11, 2025
Place: Indore.

Sd/-

Century 21 Town Planners
Private Limited (PAC 1)

For and on behalf of the Acquirer and the PACs

Sd/-

M.P.Entertainment and
Developers Private Limited (PAC 2)

Sd/-
Print Solutions
Private Limited (PAC 3)




